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(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI I. K.
GUJRAL): (a) Yes, Sir.

(b) The issue has been under ex-
amination.
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R.M.S. Departments

*158. SHRI PRABHUDAS PATEL:
SHR} SHRIKISHAN MODI:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether several recommend-
ations to improve the working of the
Postal and RMS Departments have
been made by the recently established
Postal Procedures Cell in the Com-
rurnications Ministry; and

(b) if so, what are the main recom-
mendations made and to what extent
they have been implemented?

THE MINISTER OF COMMUNI-

CATIONS AND TOURISM AND
CIVIL AVIATION (SHRI RAJ
BAHADUR): (a) Yes, Sir.

(b) The Postal Procedure Cell re-
commended as many as 95 changes in
the procedures on the working of the
post offices and the RMS. Out of these
thirty recommendations have already
béen adccepted and orders thereon
issued. Twenty-three items have
been dropped after examination. The
main recommendations are:—

(i) To discontinue taking of re-
ceipts of registered articles
on small pieces of paper in the
towns in which the delivery
slip system is in vogue as it
involves duplication of work.

(ii) To open multi-purpose coun-
ters in medium sized post
offices to enable a customers
desiring to avail of several
services at a time, at the
same counter.

(iii) To simplity procedure for re-
gistration of Newspapers by
abolishing the procedure of
verification of bonafide sub-
scribers and delegating powers
to Divisional Superinten-
dents of Post Offices.

(iv) To introduce a new service
called ‘Recorded Delivery Ser-
vice’ in order to give proof of
delivery of unregistered arti-
cles: and





